P FETY 1 3R 5 F idfdee RIBIRTN IR IRAR gRT B! TS HRATS DI AT arel fIavon &t
Teh-Teh Ufel (ST AT <] #) FHT Ueel UR &l §:—

(i) Fifteenth Action Taken Report of the Committee (Fourteenth Lok Sabha) on Demands
for Grants (2006-2007) relating to the Ministry of Defence;

(i) Nineteenth Action Taken Report of the Committee (Fourteenth Lok Sabha) on
Procurement Policy and Procedure;

(i) Twenty-first Action Taken Report of the Committee (Fourteenth Lok Sabha) on
Defence Public Sector Undertakings;

(iv) Twenty-third Action Taken Report of the Committee (Fourteenth Lok Sabha) on
Review of Medical Services and Education in the Defence Sector;

(v) Twenty-fourth Action Taken Report of the Committee (Fourteenth Lok Sabha) on [lA
Critical Review of Rehabilitation of Displaced Persons;

(vi) Twenty-fifth Action Taken Report of the Committee (Fourteenth Lok Sabha) on
Defence Research and Development Organization;

(vii) Twenty-seventh Action Taken Report of the Committee (Fourteenth Lok Sabha) on
[in-depth Study and Critical Review of Hindustan Aeronautics Limited (HAL)[; and

(vii) Twenty-eighth Action Taken Report of the Committee (Fourteenth Lok Sabha) on In-
depth Study and Critical Review of Bharat Electronics Limited (BEL).

REPORTS OF THE DEPARTMENT RELATED PARLIAMENTARY
STANDING COMMITTEE ON EXTERNAL AFFAIRS

S10 I g1 (BRATN) : Helew, § 49T FEfea facer Ama dde o wri |fify
& frrferRaa gferde=l &1 ga gfcr (SRS o faw<l #) 991 Ued U= 7Ed1 §

(i) Twenty-second Report (Fourteenth Lok Sabha) on Action Taken by the Government
on the recommendations contained in their Twentieth Report on Demands for Grants
(2008-2009) relating to the Ministry of External Affairs; and

i) Twenty-third Repo ourteenth Lok Sabha) on Action Taken by the Government on

i) Twenty-third Report (Fourteenth Lok Sabh Action Taken by the G t
the recommendations contained in their Twenty-first Report on Demands for Grants
(2008-2009) relating to the Ministry of Overseas Indian Affairs.

STATEMENTS OF THE DEPARTMENT RELATED PARLIAMENTARY STANDING COMMITTEE
ON EXTERNAL AFFAIRS

S10 I THTE (BRATIM) : He1&d, H YaRi WRA1 4 Ao g, faesr #3rery iR yardt
R BT HATAT BT AFET AT (2007-2008) b Aeiel H AHT &b HH2l: HEd, FBRE AR
I B 75 BRATs Aaeil TSl & 3feard-1 IR ARBR §RT Bl 5 AR HRATS DI S
aTel faWRT e facer Al Sae daata Wl i & aavol &1 e -ue ufa (s aen
=< o) |91 ged U= G gl
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